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Conditions for Central Aid under 
Food for Work Scheme

33. SHRI K. A. RAJU:
SHRI A. MURUGESAN:

Will tiic Minister of AGRICUL
TURE AND IRRIGATION be pleased 
state;

(a) the conditions under which 
assistance under ‘Food for Work’ 
program m e is given to the States; and

(b) the plans and programmes for 
intensifying such assistance on a 
larger scale?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA- 
TAP SINGH): (a) Under the Food for 
Work Programme the foodgrains are 
supplied to the State Governments for 
paym ent of wages in part or full to 
the labour engaged on productive 
works which result in creation of dur
able community assets in the rural 
areas and strengthen the ru ra l infra
structure. The State Governments 
have to show additionality over and 
above its budget provision equivalent 
to the total value of foodgrains receiv
ed computed at Rs. 105 per quintal for 
w heat and Rs. 115 and Rs. 130 per 
quintal for coarse and fine varieties of 
rice respectively. A variety of works 
can be taken up under the scheme 
such as major, medium and minor ir 

rigation works; flood protection, drain
age and anti-w ater-logging works; soil 
and w ater conservation and afforesta
tion works including social forestry 
on Government and Community lands; 
m aintenance and construction of roads; 
construction of interm ediate and 
main drains and field channels; school 
buildings and community centres etc. 
in the rural areas.

(b) The scope of the scheme has 
been enlarged so as to cover the on
going plans and on-plan works, new 
items of capital works and works re
lating to flood control etc. The State 
Governments can also entrust the exe
cution of works to the voluntary agen
cies of repute and standing. Rice has 
also been introduced into the scheme 
and State Governments are eligible to 
receive a quantity upto 50 per cent of 
the total foodgrains made available 
under the programme in the form of 
rice. 1

Advice to State Governments to Desist 
from Raising Sug:arcane Prices

34. SHRI VIJAY KUMAR N. PATIL: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) w hether it is a fact th a t the  
M inistry has advised the StatQ Gov
ernm ents to  desist from raising in  
an ad hoc m anner the sugarcane 
prices in 1978-79;

(b) if so, details of the  communi
cation issued to the State Governments 
in this regard;

(c) w hat is the reaction of the  
State Governments State-wise, to the  
communication issued by him; and

(d) w hat steps are being ta k e n / 
envisaged to protect the  in terest o l 
cane-growers particularly  ensuring 
them remunerative prices for sugar
cane?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA- 
TAP SINGH): (a) Yes, Sir.
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Xb) The, Cerxtral G overnm ent have 
111 the ir communication to 

^l^^e \A ie f  th a t consequent on
i^ttrioval of cd^itrols the Govern- 

^ J& en i of Ihdia h a d  also sim ultaneously 
janhOiirtced a Iiber‘̂ 1 increase in the 
sta tu tory  cane price payable for the 

I ' iseasoii 1^78-79 from Rs. 8.50 to Rs. 10 
per (juintal linked to a recovery of 
i.5  per cent. For an average reco
very of 10 per cent for the industry 

> ^  w hole this will ensure an average
price of about Rs. 11.75 per quintal. 

/; addition, there  is also statutory 
sharing of 50 per <‘ent of excess reali- 

,tsat?ons. In the qpioion of Central 
G overnm ent this price level is both 
rem unerative and reasonable to all 
concerned. It w as pointed out that as 
prices of sugar w ill have to be regu
lated  by norm al laws of supply and 

d e m a n d , .and in  the wake of high level 
. of production the sugar factories could 
vnot be ^acpected to pay a cane price 

unrelated  to recovery; th a t it would 
also be a self defeating exercise in the 

i^ion^ TUB to ilis tu rb  the delicate bal
ance it)irough lad-rhoc higher levels of 
cane price.

<c) Replies have been received from 
the Chief M inisters o f  M aharashtra, 
K arnataka rmd M adhya Pradesh; ^no 
replies have yet been received from  

Milii^erB of other States. Chief 
-l^I^Ai^t^^'t)f 'M aharashtra has  ̂ stated 
^ ih a t  ltoe m atte r is under fexamination. 

M inister of K arnataka has while 
pointing out the p rb b lto  created by 

Paying, fj^ther high pri-
. , 9 ^ , ^ .  by Md,. large agreed that to 

the maximum extei^t. possible we 
should allow the market forces to ope- 

IThif -Chief Mftiister o* Madhya 
’'PrSdeSh has «feured that <hey will 

th«'fttOitan ̂ tosntioned in

(4!PTii'‘th%''t:oitWaMls''Afl«Ui*arcane 
*Sfear'te^«dfAy%t - pr«soat <lt'4s 

^Wtafidferfed thirt th^' esen* ievei < i6f 
m inim um  cane price paid is reftwwe- 

and reasonable. To f ^ h e r  pro- 
fitei^Sti ■ bf ^ a i ^ r s ' Ve^ard

tot of duds'
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mulgated on 9-11-78 enabling the 
Central Government to take over the 
management of any factories who 
leave arrears beyond stipulated levaL

Result of Decontrol of Sugar

35. SHRI C. N. VISVANATHAN:
SHRI RAM SEWAK HAZARI:
SHRIMATI PARVATHI 

KRISHNAN:

Will the M inister of AGRICUL
TURE AND IRRIGATION be pleased 
to state:

(a) w hether the  policy of decontrol 
of sugar has achieved the purpose of 
a fa ir price to the cultivator, and a 
reasonable price to the  consimier;

(b) w hether it is a fact th a t sugar 
industry  is incurring  losses despite 
decontrol measures; and

(c) the steps proposed by Gov
ernm ent to ensure un in terrup ted  pro
duction of sugar and reasonable satis
faction of needs of cultivator and 
consumer?

THE MINISTER OF STATE IN THE 
■ illN IS T R Y  OF AGRICULTURE AND 

IRRIGATION (£|HRI BHANU PRA- 
.T A P  SINGH): (a) A fter the decon- 

trol of sugar, the prices of sugar are 
ruling at subdued level. To ensure 
A ta ir  price to the cultivator for his 
produce the statutory minimum price 
<>t‘ ^ g a rc a n e  has been raised from Rs. 
8.50 to  R’s. 10 per quintal for the cur
ren t 1978-79 sugar season.

^b) A^ over 27 lakh tonnes of stocks, 
out ;of, the production of 65 lakh ton- 

in l()77-,78 ^ugar season, are still
be d^sppsed off by the industry, it 

i^ itpo îQPU tprcqme to any final con- 
 ̂fu s io n  pn jthe profitability or other- 

j WS6 tQ.th^;!Syg^T, [industry as a resu lt 
:of sth^ ,1977-78 ^ ^ a r  season’s opera-

- .M. r  ̂ )
 ̂ ' ((^y'Td^^rfi^^^heu^ pro-
‘d̂ diĉ &n of'siig i^  sitii safeguard the in- 
'ferSirti^'bf 'tH^ cililtivtttritfiMand the con- 

’ “Ortfinarfce litis been pro- 
takeover
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